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97 Written Answers
Abolition of Estale Duty

210. SHRI RAINI RANJAN SAHU:
“Will the Minister of FINANCE be pleas-

ed to state:

(a) whether Government have consi-
dered the proposal for the abolition of
Bstat, Duty; and

() it so, the decision taken thercon?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARY). (a) and (b)
The question of rationalising the levy of
estate duty is under consideration of the
Government in the light, inter alia, of
the recommendations made by the Econo-
mic Administration Reforms Commission.

Abolition of Compulsory eroslt Scheme

211, SHRI RAJNI RANJAN SAHU:
Will the Minister of FINANCE be pleas-

zd to state:

(a) whether Government have consi-
dered the proposal for the abolition of
Compulsory Deposit Scheme (C.D.S.);
and

1(b) if #0, Wha; decision hag been taken
in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF TFINANCE (SHRI
JANARDHAN POOJARD: (2) and (b)
Government’s decision in the mattey will
be reflected in the forthcoming Budget.

Missing of Army consignment from
Ordnonce  Depot, Shakurbastl, Delhi

212, SHRI RAMCHANDRA
BHARADWAJ.

SHRI J. P. GOYAL:

Will the Minister of DEFENCE be

pleased to state:

(a) whether Government’s ‘attention has
heen drawn to a newy item which appear-
ed in the Indian Express dated the 22nd
September, 1984 captioned ‘Army consign.
ment missing’ wherein it has been re-
ported that a consignment of supplies
worth several lakhs of rupeeg has dis-
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appeared from the Ordmanc, Depo; at
Shakurbasti, Dethi;

(b) if so, what are the detaily in this
regard; and

(c) wha; action hag been taken by
Government in the matter?

THE MINISTER OF (DEFENCE
(SHRI P. V. NARASIMHA RAO): (a)
The news item published on 23rd Septem-
ber, 1984 ip the ‘Indian Express' under
caption ‘Army consignment missing’ has
been brought to the notice of the Gov-
ernment. .

(b) and (c) The following stores are
reported to be untraceable and ap enquiry
is in progress:

(i) Tent Pvt Mk III Files Inner

Qty, 80
(ii) Teny Pv¢ Mk 1II Files Outer
Qty. 80
(iii) QCovers Waterproof
30°x30° Qty. 97
(iv) Covers Waterproof
24’x18 Qty. 20

Smuggling of Gold by AIR

213. SHRI RAMCHANDRA BHA-
RADWAJ: Will thg Minister of
FINANCE be pleaseg to state:

(a) whether it is a fact that a sudden
spurt in the smuggling of gold by air has
been registered since the middle of last
year;

(b) if so, what are the details in this
regand;

(c) what are the details of the amuggl-
ed gold seized by the Delhi Customs
authorities during tne last sia months and

the number of persons apprehended in
this connection and

(d) what stepg ar, proposed t, be

taken to ensure tha; the smugglers are
given exemplary punishmen; and all the

gold smuggled inty th, country is con-.

fiscated?



